File No : 01/CESTAT/Misc/2018-CR
Customs, Excise & Service Tax Appellate Tribunal
West Block — 2 R. K. Puram, New Delhi — 66

Dated : 11/02/2022
Circular

As the monthly bench wise Pendency Institution and Disposal report is
being uploaded on the website i.e. https.//cestatnew.gov.in regularly, the
circulation of the physical copies of the statement is discontinued forthwith.

This issues with the approval of the competent authority.
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( Swapnil Tiwari )
Assistant Registrar

Copy to :-

SPS to Hon’ble President, CESTAT - for information please.
Members, CESTAT all benches .

Chief Commissioner (AR), CESTAT, New Delhi

PS to Registrar/DRs/All A.Rs including Regional Benches.
Computer Section — for uploading on website.
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